IN THE CENTRAL
HYDERABAD BENCH

8A_109/85,

1.K.50bha
2. Ch.ldshasres

3, D.Mary Madhavi Latha

4, K.Adarsh Kumar
5. D.Sarada Devi
b6, G.Nageswari

7. C.Sridevi

8. 8. Annapurna
9. I.R.V.5.Raju
10. G.3ai Bhagavan
11. P.Nggmswararac
12. K.Narayanarap
13. P.Narasimharao
14. P.Nargsimha Reddy
15, N.Srikrishna
16+ 3.Markandaya

17« J.Sureah fme-.
1ue DL.Ulvyakar

19, C.V.Balaram
20, J.B.Josephs

21, A.Satyanarayana

22, P.S.Murali

23. G.Sachidevi

24, 3,5aheada Begum
25, B.Sanjeevarao
26, P.Om kumar

27, B.lakshmi Frasad.
28, D.Rajaratnam.

28, S.5,Hussain

30, D0.J.D. Varae kumar
31. K.Vidysadhararao.
32. K.Kemsar Raju

33. KeKrishna Murthy
34, V.Sobhana Chalam
35. G.Pandu

36. ABbdul Rahman

37. KJV.Raju

38, G.V.Ramana

39, G.Pada kapu

40. G.Balakishan
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41. G.gambasivarﬂ .

42, A.}nnkatasuarérao
43, T.V.V.Satyana @yana
44, Ch.lV.ancharJ?ah.
45, K.Apparao li

45, K.S?ty&nmrayanb.
47. P.YlI.S.L.Sarng -
48. K.H%ma Sakhar ﬁ

49, R.Prlasada Rao h

50. Ch. R.G.0sekshiftulu. .
51. G.Vepkatarao. ﬂ -
52, L.Y.Babji. ;

53 J.V.Immana. 7 H

54, M.Trimurthulu E
55. G.Naiaraju. I
g%. é.App%rau a
58. U.Somysuararan. n
59, D.V.VlT.Satyanar%ynna.
60. V.Satqnnarayann ﬁaju
61. S.Ratrakar rac. ﬁ
62, K.Vasuhuvarﬁo l
63, R.Subbarao n
64, U.Mohahrao :
65 G.K.Ra*ash |
6. V.Viswu#sumrarao. “
67. N.V.S.Arasad. l
B8, JE.Nmrnsw Reddy ﬁ
658, A.Vij%y% krushna |
#0. P.Atchahna. a
71 K.Bhask%rarao ﬁ
72, N,Venkatssuararao ﬁ
73. M.V.Mohan 1
74, K.Vankaéasuararmn E
75, 8.7.Nardyana :
6. V.ﬁhv.ﬂjhanrao “
77« N.Venkatlenarayana |
78, N.V.S.S.F.R.V.Prasa%
79. B.V.Seshaiah :
80. V.Eutchi%abu :
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125.

5 ,Ramesh
T.Ramachandraras
T.lfiohanrao
O.Bharmarao
J.Prasad
A.X.R,Ramachandrarao
P.lhVittal Rao.
K.Suresh
G.Yadaiah.
A.5estharamaraoc
KeSivajirao
T.Balagangaiah
U.Brehmaiah

Q mhht!h Shﬂrief
V.Padma ja

C.Krishnaiah

5.Abdul Kareem
P.Vankatzsuarlu
G.Hanumanthareddy.
Me.Venugopala Reddy
KVVid Hanumantharao
fd. fazaruddin
B.Surendsr singh
M.Ramanaiah

Md. Khaja Moinuddin.

P-Samnmthrau.
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A.lLingaieh.
B.Rangeetham
G.Prabhakararaoc
M.Malsoor
A.Venugopala Raju
G.Subramanyam.
K.Dhananjayan.
D.E.Murugan
C.Sankara fpr asad
M.V.Ramana Habu
3. Anand
K.5.R,Prasad
T.3ubrahmanyam.
Ch, R&jeswuararao
O, Kumaraswamy Reddy
e Sivayya

B.Raja Sekhar

B.Vasran janeyulu
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126.
127,
128.
129.
130.
131,
132,
133.
134.
135.
136.

ﬂ.Ramachandraraa
K.Luthza ju
Kedalailah
Sk. Jahi Saheb,
G.Rnkaiah

I.S.R.;rasad

S.Yanadireddy

hbabu
M.Vunﬁmtmswarlu
Smt-

U.V.Mﬁ an Rso
5.Giri
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1« Union of India, rep by the Secratary, Tmlalnmmunicati

NS,
Sanchar Bhavan, Ashoka Road, Neu Delhi-G07.

2, The Chief General Manaer, Tnlacummunicatiéns, A.P,Cirlcles, Hyd,
|

d. Divisional Enginesr, Tmlmbnm, Supsrvising aofficer for [Seresning
Test to the Cadre of J1.T7.0, at Vijayawada =

4. Divisicnal Engineer, Telscom, S5BP, Supervisling mfFicer%Fmr
Scraening Test to the Cadre of J.T.0, at Elugu. [

5. Telecom District Engineer, Supkrvising UfFPiger Por Scrlening Te

‘ to the cadre of J.T7.0. Warangal.

6. Oivisional Enginmar(sap}, Telacom, Suparvisgng Officsr|for
Screening Taat to the Cgdre of J.T.0. at GuTtur, |
7. Divisional Engincaring(58F), Talecom, Supeivising officer for
scraening Test te the Cadre of J.T.0. at Sz Tirupathi'
|
8. ODivisional Enginser{Internzl), Telecom, Supsarvising Officer for
Scresning Test to the Cadra of J.T.0. at-Se&undarmbad/|Hydmrmbad

S. Divisional Engineer(S8P), Telecom, Supsrvising officer
3cresning Test to the Cadre of J.T.0. at Visakhapatnam

10. Divisicnal Enginesr (58P, Telscom, Supsrvising officer
Scresning Test to the Cadre of 3.T.0. at Rajahmundry.

voe Respohdents

Counsel for the Applicants : Sri. P.MuwALChri
Counsel for the Respondents : Sri. NJR.Devara

tian
, ar, CGSC

CORAM:

Hon'ble fr. Justice V.Nseladri Rao, Vic
Hon'ble fir. R.,Rangsrajan, Administrativ

chairman
Membep

B 8 ———tr1in

v, B/
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" India, Department of Telecommunications, Uepartme

.

0A No.,109/95. Dt. of 0Ord

53

or 127-1-95,

(Order passsd by Heon'ble Shri Justice V.Nesl
Vice=-Chairman)

* * *

This Original Application is filed assailing the order

dt,.25=1=-95 in groceedings No,12-1/94-DE, issued b

tion Section, Dak Bhavan, Parliament Sireet, New
learned standing counsel for the Respondents stat

receivad messane by fax in proceedings No,12-1/94

adri Rao,

y the Govty of.

ntal Examiﬁa-

Delhi.

es that hs

The

DE dt.27-1-95

issued by the Govt. of India, Department of Teledummunicatidns,

ODepartmental £xamination Section, Bak Bhavan, Far

Kew Delhi.

to supra is carcelled in view of the judgment dt

file of the Central Administrative Tribunal, Erns

J

liament Stro

eet,

—— A

23-1=95 on

PN o T T -

“Ehe

f

kulam Bench and

it had besn decided to allow all T.T.A.s to appsar at the sgheduled

screening test to be conducted on 25-1-95 if they
TR TR S 12 : :
issued gii—=TmiTs for the sams,
-

Gl o ACARN e
3. }jﬁe applicants

are alseo the T.T.A.s; It 1

these applicants have applied by 3-1-95, the last
for appearing for thz screening test to be conduc
and some of them were already given hall tickets

the order dt.25-1-95 referred to supra, the rest

hall tickets.

v’

have beean

s stated that

already

date presgribed

ted on 28=1=95

and in vigw of

vere not g
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4,

1

pondents submit that even before 25-1«95 hall tickéts uere

or epared and déspatched even in regard to ‘TTAs, uh
tigns were in order and received 1in time, to the.c
1t is further stated that all the concerned office

concerned Centres will be instructed to deliver th

!
to the concerned applicants half an hour gar lier to the time

commencement of the examination on 29=1=85,

Sri M.R.0evraj, learned standing counsel for
g

the Res—

pse applica
ancerned ce
rs at the

g hall tick

5.
direction

accordingly at the admission stage.

Ge

counsel for the applicant is fres to get it adver/tised in ti

g §

enable the

Neuspapers,.thrnugh Television or Radio so as to

concerned to know about the same./

(R.RANGARAJIAN)
Member (A)

(V.NEELADRI

Ot, 27th January, 1995,
Dictated in Open Court,

avi/ | » 2m4/LmJ |
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REGISTRAR(?)

DEPUTY

In vieu of the above averments for the rasﬁondents’no

No order as ko costs.

‘)ﬁbch;nAlm___¢ |

Vice~Chairman

htraﬁo

ats

of the

1

As the Originmal Application is disposed of, the 1earﬂbd

RAD)

need be issued. The Original Applicattnn is clos%d

\
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14.‘

ggpy to:

The Secretary, Telecommunications, Sanchar Bha

‘Ua n,

Union of India, Ashoka Road, Ne@d Dalhi - 110 001,

The Chief General Managwer, Telescommunications,
Andhra Pradash Circle, Hyderabad,

The Divisional Engineer, Telecom, Supsrvising
Por Screening Test to the Cadre pf J T.0.,
Yijayawada,

Divisional Engineer, Telacom, SBP, Supervising

Screening Test to the Cadre of J.T.0., Elurg.
Telecom District Engineer, Supervising Officer
Test to the Cadre of J.7,.,0., Warangal.

Divisional Enfineer (58P), Telacom, Suparuxsxng OPficer f

Screening Test to ths Cadre of 1.T.0., Guntut.
Divisional Enginesr, (SBP), Telecom, Supervisi

i

Screening Test teo the Cadre of J.T.0., Tirupathi,

BDivisional Engineer (Internal) Telscom, Suparvlsxng 0ffic
Screening Test te the Cadre of 3.T.0., Secundelrabad/Hyder

foicar 

gfficer for

ng OfPicer

for Screenling

br

.

er for
abad,.

Divisional Enginser (SBP), Tslecom, Suparv131ng Dfficer for

Screaning Test tothe Cadre of 3.T.0., Ulsakhaﬂatnam.
Divisional Enginesr, (SBP), Telecem, Superulsﬂ

acreening Test to the Cadre of 3.T.0., Rajahmu
One copy te Mr.,P.N.A.Christian, Advocates, 10-3
Bast Marredpalli, Secunderabad. |
One copy to Mr.N.R.Devraj,Sr.CGSC,CAT,Hyderaba
One copy to Libraryy CAT, Hyderabad.
One spare copy.

ndry.

d.

ng OPPicer
-1/3, lat F
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IN' THE CENTRAL ADMINIZTRATIVE TRIZURSL,.
. HYDERABAD BENCH s

| Tastica V- ikdode Rao (-6
THE HON'BLE MR.ALLHARIONSAN ; “MEMSER{Z)

AND

& QCBN\%QTC\SO\’\’\
THE HON'BLE MR ASS-GGRTHI @ MEMITR(S)

DATlED <: - 23175

ORDERAJUDGEMENT .

s+ N0,

in

0., N 1e7/75"

dmitted and Interim directions

isgued
Dlspused of with DlrectlDHS\*E%TY?fv
) 'Dlsmfssed_ QAALMMQvaagygba_

BDismissed as withdrawn

Dismiss d for Default.
' Rejectad,

'No grder as\to costs.






